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I A copy (in English and Hind)
of the Mimstry of Finance (Depart-
ment of Revenue and Insurance) Noti-
fication SO No 148(E) dated the 6th
March, 1974, publishing the Emergen-
cy Risks (Undertakings) Insurance
(Amendment) Scheme, 1974, under
sub-section (7) of section 3 of the
Emergency Risks (Undertakings) In-
surance Act, 1971. [Placed in Library.
See No. LT-6514/74).

REPORT OF THE COMMITTEE ON
GOVERNMENT ASSURANCES

SHRI PITAMBER DAS (Uttar Pra-
desh)- Sir, T beg to present the Fourth
Report of the Committee on Government
Assurances.

3 N

MESSAGES FROM THE LOK
SABHA

1. The Appropriation (Railways) Bill,
1974

H. The Guijarat Appropriation Bill, 1974

SECRETARY-GENERAL: Sir. I
have to report to the House the follow-
ing messages received from the Lok
Sabha, signed by the Secretary-General
of the Lok Sabha:

)]

“In accordance with the provisions
of Rule 96 of the Rules of Procedure
aund Conduct of Business 1n Lok
Sabha. 1 am directed to enclose here-
with the Appropriation (Railways) Bill.
1974, as passed by Lok Sabha at its
sitting held on the 22nd March, 1974

2 The Speaker has certified that this
Bill 1s a Money Bill within the mean-
ing of article 110 of the Constitution
of India

(1)

‘In accordance with the provisions
of Rule 96 of the Rules of Procedure
and Conduct of Busmess in Lok
Sabha, I am directed to enclose here-
with the Gujarat Appropriation Bill,
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1974, as passed by Lok Sabha at its
sitting held on the 22nd March, 1974,
2 The Speaker has certified that this
Bill 1s a Money Bill ”
Sir, T lay a copy of each of the Bills
on the Table

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Widespread Unemployment due fo
Mechanisation in Coir Industry

DR. K. MATHEW KURIAN
(Kerala) Sir, I beg to call the attention
of the Mimmster of Industrial Develop-
ment and Science and Technology to
the serious situation which has arisen
due to mechanisation 1n the coir mndus-
try of Kerala resulting in  widespread
unemployment of coir workers and de-
cline 1n their real wages, and the steps

taken by Government to revitalise the
industry and stabilise employment
THE DEPUTY MINISTER IN THE

MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI Z. R ANSARI)
Mr Chairman, Sir, Government's policy
regarding mechanisation in the corr in-
dustry has been clarified on more than
one occaston 1 Parliament and else-
where  In general Government are op-
posed to the substitution of man by
madchines merelv for speeding up a cer-
tain operation or for providing greater
returns to the owner. At the same time,
the need for productivity improvement,
qualiy enhancement, and export promo-
tion ire factors that are relevant in re-
gulating the activities of this, like that
of any other, industry

Government dttach very great mmpor-
tance to the need for protecting and
promoting the employment component
1 tne coir industry, particularly m the
situation prevailing 1 Kerala It has
been reported that i the retting sector
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of this mdustry certain units are using
mechanical defibring machines for ex-
tracting fibre out of coconut hushs These
are locally tabricated machines requit-
mg no licence It 1s understood that
there are about 283 locallv fabricated
machmes 1n operation 1n Kerala Wnile
the use of these machines will bimng
some reduction in cost and accelerate
the production process and 1mprove
quali'y 1t may have a certain impact on
the employment situation as well How-
ever there 1s no rehable estimate of the
number of persons rendered surplus 1s
a resull  The State Government ot
Kerala took steps and prohibited intro-
duction of these
back

machines some time

In the matting sector a decision was
tahen as early as 1961 to mechanise one-
third of the production
are not aware of any new mechanisation
having been introduced in any other scc-
tor of this industry In fact 1t has been
1eported that the ban on defibring ma-
Jhunes has perhaps had the effect of 1e-
tarding production and consequcnt lower
employment The State Government 1s
keeping the situation under constant re-
view and will take all necessary steps
to meet any situation that may arise As
a development measure, the State Gov-
ernment have Inrtiated steps to revita-
lise the cooperative sector mn this indus
try The Central Government on therr
part have recently granted an assistance
of Rs 100 lakhs to the State Govern-
ment over and above the Plan ceiling to
iaplement this programme and it s
hoped that the industry will get stabi-
lised m course of time

DR K MATHEW KURIAN: The
hon’ble Minsster s reply indicates very
clearly that the proposal ot the Kerala
Government for revitalising the coir 1n-

dustry  and stabihsing unemployment
and wages, particularly bv strengthening

Government
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the co operative sector based on the Rs
15 crore project, which the Kerala Gov-

anment has submitted, has not been
accepted by  the  Government The
Kerala Government back i 1968 sub

mitted a detailed project tor revitalising
this industry which employs about 10
laklis of people and lakhs of people de-
pending upon the whole sector

The Kerala corr idustry s one of
the biggest foreign exchange earner m-
dustries of India And almost the ¢n-
tire coastal area of Kerala 1s depending
upon this traditional cottage industry of
India  Kerala 1s virtually having mono-
poly of coir products, producing about
56 per cent of the world’s total coir
products, out of which Kerala alone pro-
duced about 95 per cent of the tolal
production 1n India  Therefore, this n-
dustry 15 so vital to Kerala’s futere and
for the welfare of the people particu-
larlv 1n the coastal areas of Kerala

In the retting and husk sectors and
tor the production of fibre there
about 25,000 retting units  fun.<tyoning
In the hand-spinning sector there
about 22 lakhs of workers Similarly,
the spmning yarn sector has about 2
lakhs of workers and the manufactur-
g sector has about 2200 units employ-
ing about 40,000 workers as of date
Even 1n the manufacturing sector where
the organised working class employees
were able to get higher wages, there s a
pathetic situation  Owners ot big fac-
tori.  decentralised the industry ond
have implemented, what 1s called, the
put out system of the early Industrial
Revolution i Britain where the whole
mdustry was shattered by decentralisa-
tion, closmng the factories and throwing
workers to total unemployment nstead
of revitalismg this sector and upgrad-
ing the wages and employment of wor-
kers The Government of [ndia has
been sleeping over this issue for the last
several years

are

dre

In 1968 the Kerala Government Plon-
ning Board produced 4 document and
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gave 1t to the Central Government. The
Government has beenp dillydallying on
this proposal.

MR. CHAIRMAN: You are repeat-
Jng, Dr. Kurian.
tion.

DR. K MATHEW KURIAN: I
would like to bring forward one or two
points before T seek my clarification, In
the hand spinning sector alone, 90 per
cent. of the workers are women getting
Rs. 150 per day. Even in the yarn
sector where the minimum wage is sup-
posed to have been implemented, we
find a wage of not more than two rupees
-per day. Sir, even in the beating of husk
sector, where husk is beaten up to ex-
tract fibre, we find that the wage fixed
by the Minimum Wages Committee is
not being implemented and there are
large-scale difficulties as a result of this.
«{Government spokesmen very often say
that the coir industry is in crisis. But
if you look into the figures of produc-
tion and exports, you will find that the
coir industry is not in crisis but it is the
‘workers in the coir industry who are
in crisis. Sir, during April-December
1972, we exported Rs. 11.2 crores worth
of coir goods. During April-December
1973, we increased at least marginally
the export of coir products and you find
that continuously over this period, we
have been able to increase our exports.
Though the quantum of exports declin-
€d, the value increased by Rs. 1.78 lakhs
during this period April-December 1973
compared to the earlier period. Sir, all
that I am trying to point out is that the
coir industry is not in crisis. .. o

MR. CHAIRMAN: This is the third
time you are saying this. I have to call
other Members. Kindly put your ques-
tion. )

DR. K. MATHEW KURIAN: Yes,
Sir. 1 would like to know whether it
is not a fact that the Kerala Govern-

Please put your ques-
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ment had issued an order prohibiting
the working of husk-beating machines
in particular in the southern districts of
Kerala where there was a serious agita-
tion by the workers, there was police
finng and beating up of people by the
police and so on. There were serinus
struggles in the coastal areas against the
iniroduction of machines in this area.
The Coir Board, which is supposed to
help in the reorganisation of the indus-
try, is itself helping in the process of
mechanisation, as we find in the speech
of the Coir Board Chairman at the Coir
Board meeting on 21-1-1974 where he
openly justified the introduction of me-
chanisation. Sir, in the Coir Board meet-
ing held on..,

MR. CHAIRMAN: Are you
to put your questions?

DR. K. MATHEW KURIAN: Plecase
give me time. This is an important item,

MR. CHAIRMAN: But there are

other hon, Members who have got an
equal right.

DR. K. MATHEW KURIAN: [ am

going

- concluding.

MR. CHAIRMAN: If you take up
the whole time, then how shall 1 be able
to give time to other Members? You
have been repeating.

DR. K. METHEW KURIAN: No,
Sir. 1 am not repeating.

MR, CHAIRMAN : Oh, yes, you have
repeated three times who is in crisis, the
workers or the industry.

DR, K. MATHEW KURIAN:
should be emphasised.

MR. CHAIRMAN : Emphasising does
not mean that you take up other Mem-
bers’ time,

DR. K. MATHEW KURIAN: No,
Sir, T am concluding.

MR. CHAIRMAN: Please put your
question. e

It
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DR. K. MATHEW KURIAN: In
the Coir Board meeting on 29-9-1973
the Minister of Industrial Development,
Mr, C. Subramaniam had stated that
he was against any indiscriminate me-
chanisation as it would involve displace-
ment of labour. He was of the view
that technological improvements should
be such as not to displace labour but to
step up productivity or product quality.
1 would like to know whether the Gov-
ernment will, first of all, accept the¢ Rs,
15 crore project prepared by the Kerala
Government and secondly whether in-
troduction of machines not only in the
spinning sector but also in sectors where
fibre is extracted will be totally banned
and product quality will be improved
by finding new uses for coir and mew
markets abroad. Also difficulties in
exports such as difficulties in getting
shipping space, difficulties in getting
freight subsidy for export and so on
should be avoided. These are the areas
in which the Government should act
rather than introduce machines which
displace labour. Lastly, I would like
to know whether the Government is
aware that the Minimum Wages Act
even in the spinning sector has not heen
implemented. May I also know whether
the Government will introduce a scheme
by which the minimum wages are im-
plemented in all the three or four sec-
tors of the industry, particularly in the
primary sector where there is abject
poverty? I would also like to know
whether the Government will sanction
the entire money sought by the Kerala
Government for re-vitalising the indus-
try and strengthen the co-operative base
of yarn production and whether in the
extraction of fibre this scheme will be
fully accepted and justice will be done
to this industry at least from now on,

SHRI Z. R, ANSARI: Many points
have been raised by the honourable
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Member. On the one which deals withs
the labour’s wages, I think, the honour--
able Member will agree that the wages
are fixed by the State Government, an@®
the State Government is taking steps to
see that the labourers get proper wages,
that is, those who are engaged in the
coir industry get proper wages. As far
as revitalisation is concerned, it is true
that in 1968 a scheme for the develop--
ment of coir industry in Kerala was sent.
by the State Government. The. scheme:

was examned at different levels, The:
Government of Kerala needed about
Rs, 14 crores. And it is under that

scheme the Government of India pro-
vided Rs. 1 crore in the Budget of 1973~
74. For revitalisation of the coopera--
tive societies it has included Rs. 1 crore-
in the Budget of 1974-75. The Govern--
ment of India also proposes to take fur-
ther steps if the Government of Kerala
takes steps in the direction of the revita--
lisation scheme.

SHRI N. G. GORAY (Maharashtra):
From the point of view of Kerala as.
well as from the point of view of export
trade, the whole country must feel con--
cerned about what is happening in the
country. This is one of the industries-
which gives ample opportunities for em-
ployment, because so far there were very
few machines and now it seems the ma-
chines are making their appearance, and
nobody in the House will oppose intro-
duction of mechanisation. But care will}
have to be taken to see that mechanisa-
tion does not lead to unemployment.
This question had risen before in con-
nection with the life insurance companies
and other companies which were trying
to introduce computers and there the
employees were assured that in spite of
the fact that computers would be intro-
duced, there would be no unemployment,
and employment was guaranteed to those
who were already working then. Cannot
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the Government of Kerala, with the as-
sistance of the Central Government, as-
surc the workers who are already em-
ployed there that in spite of mechanisa-
gion the Government will see to it that
there is no unemployment? That is
-one. Number two: The coir industry
is likely to have more exports because
.of the very tight position in the West-
Asian countries. And many of the pro-
ducts which depend upon petroleum and
other subsidiaries of petrol are now out
of market because they are getting cost-
'her and costlier. Now here is a chance
whert the Kerala Government could ex-
port more products of coir. Is the Gov-
ernment making any efforts to see to
it that the export of coir goods is push-
ed up and that diversification of coir
products is achieved? What steps is the
-Government taking in that direction?

SHRI Z. R. ANSARI: T have already
stated that our basic policy is quite clear
-on the point, that we do not want to
iatroduce mechanisation indiscriminate-
ty if it were to increase unemployment.
So the Government of Kerala has already
banned the use of these machines which
were used in the retting sector of the
.industry under the DIR.

Because of that ban itself, now
therc is some problem. Most of the
persons who were using these machines
could not boost up production and
could not employ more workers to get
the same production as they used to get
by wvsing the machines. So, sir, because
of that fact, the production and unem-
ployment at different levels decreased.

With regard to mechanisation to boost
-up export to foreign countries, the Com-
merce Ministry had taken a view that be-
-cause of some coir products which are
in great demand in foreign countries we
:should produce some sophisticated coir
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with the help of some mechanised units
so that export may be boosted up. In
spite of the fact that 70 per cent of these
products would be exported, the Kerala
Government took objection to it by say-
ing that if mechanisation is introduced,
there will be more and more unemploy-
ment and because of these strains, the
Ministry of Commerce dropped that pro-
posal for the time being till the matter
is discussed with the Kerala Government,

SHRI N. R. (HOUDHURY: The
Minister, while replying to other Mem-
bers, agreed that certain amount of un-
employment has taken place because of
this mechanisation. He also agrees that
real wages of workers have declined...

SHRI Z. R. ANSARI:
knowledge about that,

I have no

SHRI N. R. CHOUDHURY: To a
ceriain extent.

SHRI Z. R. ANSARI: That I do net
know,

DR. K. MATHEW KURIAN: You
are the Minister in charge,

MR. CHAIRMAN: You are not in
charge of the question,

SHRI N. R. CHOUDHURY : No one
in this House will oppose mechanisa-
tion in the case of export-oriented in-
dustries. The question is that in our
country we are not merely concerned
with production alone. Our production
must be related to employment. Today
our country is facing a very acute pro-
blem of unemployment and if any ac-
tion at this stage leads to further wun-
employment, then it has to be taken
note of. We are discussing coir indus-
try today. But this mechanisation and
related unemployment are not the pro-
blems of coir industry alone. The same
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[Shri N R Choudhury] |

thing 1s taking place in the case of all l
cottage industries in this country Some
people find capital and enter to the field |
of cottage industries But as a result
ol mechanisation, workers are going out
of employment Therefore, 1t 1s high
time that there 15 a declared policy on
mechantsation in regard to cottage in-
dustries  In the case of coir which we
are discussing today, the Minmister agrees
that though the export 1s going up, un-
employment s also going up Someth-
mig should be done to rectify t 1In
view of this, T would like to know from
the Mmuster whether Kerala Govern-
ment has submutted a plan of Rs 15
crores for revitalising their coir indus-
trv  But the Central Government grants
only one crore of rupees Merely mak-
g a statement that they are seized of
the situation and that they are taking
all the necessary steps will not do, be-
cause there 1s unemployment because of
thuis mechamisation and a specific pro-
jese has been taken up by the Kerala
Government and they seeh the Central
Government’s assistance I would like
to know {rom the honourable Minister
whether they are gomg to help the
Kerala Government face the situation
substantially and 1 hope they will not
stop just by granting only one crore of
rupees in the place of fifteen crores ask-
ed for

SHRI Z R ANSART Sir, as I have
already stated, with regard to the ques-
tion of mechansation, we have to take
a very balanced view In the opening
sentence of my statement I have said
that the Government 1s opposed to mn-
dis.riminate mechantsation at the cost
of employment of the people But, at
the same time, the Government cannot
lag behind as far as the questions of

[RAJYA SABHA]

productivity improvement, quality en-
hancement and export promotion are
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concerned  So. Sir, the Government al-
ways takes a balanced view with regard
to the implementation of these schemes
and its policy 1s that of for modernisa-
tion  Therefore, Sir, the Government
of Kerala has rightly taken the step to
ban those machies which were engag-
ed wn the process of extracting fibres
from the husks under the DIR in order
to <ave the workers from unemploy-
ment

Now, as far as the Rs 1S5-crore pro-
ject 15 concerned, Sir, it was for the re-
vitalisation of the coir industry i Kerala
and you know, Sir, as far as this amount
1» concerned, the financial nstitutions,
the banking nstitutions, the Kerala Gov-

erniment and the Government of India
will have to play their role and also n

the development of the coir industry m
Kerala In view of this, the Govern-
ment of India helped the Kerala Gov-
ernment to the tune of Rs 1 crore
the current budget and 1t has estimates
of one crore of rupees inciluded in the
next budget, that 1s, for 1974-75 and
it shall also have to look forward to
further allocations provided the scheme,
vou see Sir, 1s successfully taken up

SHRI T VvV ANANDAN (Tamil
Nadul Mr Chatrman, Sir, this car in-
dustry 1s a cottage industry 1n  South
India, especially in Kerala and it gives
employment for not less than eight lakh
workers who constitute the sweated
labour Sir, after 25 years of indepea-
dence, we have still got sweated labour
Sir, sweated labour was common when
the country was under the foreign yoke
But today 1t 1s a great shame on our part
to exploit the poor workers Even in
West Bengal this industry 1s developing
and 1 the Kanyakumar:, Ramnad and
Salem districts of Tamil Nadu this in-
dustry 1s there from where the pcople
export the fibre to Kerala and Kerala
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manufacturers items out of this fibre
and guarantees to the Centre not less
thar Rs. 17 crores worth of exports. The
nam pomt 15 that you are benefiting to
the tune of Rs 17 crores in exports. So,
v it not your duty, the duty of the Cen-
trai Government, to dictate terms to the
Sute Government that the workers
<1ould not be exploited [ was told, Sir,
thit a worker in this idustry does not
Jraw even R~ 25 a month! Doe, 1t
suit the introduction of democracy n
this country? What | now say 1s that
the State Governmen! or the private
. inttalists want to mtroduce mechanis -
tion.  Sir, the Centre should give a gua-
rantee  We have forgotten Mahatma
Gandhi and his philosophy. So also we
have forgotten the first President of
India who said here in this House that
any rationalization in this country shall
not be at the cost of workers. Sir, we
ire seewng m this country that unemploy-
ment 1s growmg and as a result so many
things are happenng. . .

MR. CHAIRMAN: All right Kindly
do not go on expanding. ..

SHRI T. V. ANANDAN: The pcople
of India should understand how the
mads of the Members of Parliament
are working, as also of the Mmister. Sir,
| wanted a guarantee from the Minister
that there will not be retrenchment on
account of this introduction of mecha-
nisdaton in the coiwr industry.  Also, Sir
will he guarantee that the minimum wage
will also be applied immediately, with-
out any loss of time?

SHRI Z R ANSARI: Sir, ag far as
wages are concerned, this is purely a
State subject  Anyway, the minimum
wages noufication was first introduced
in 1954, and on the recommendation of
the Minimum Wages Commuttee for the
manufacture of coir in 1953, a Coir Ad-
visory Committee was appownted in
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195+ Based on their recommendations,
a revised nottication was ssued in 1956

M nimum
1964 as per the recommendation of the
Minimum Wages Committee in - 1963
Thic has been turther revised from st
January, 1972  So steps with regard to
the mimmum wages of the workers en-
gaged 1n corr industry have already been
taken

wages  were revised fromn

DR Kk MAITHEW KURIAN. Only
on paper...

MR CHAIRMAN.
ham.

Mr Abu Abra-

SHR1 ABU ABRAHAM (Nominat-
ed): Sir. [ grew up 1n the town of Qui-
lon on the west coast of Kerala, which
15 an important centre of the coir indus-
try, and that alone has given me a spe-
cial anterest in the commumty of coir
workers. Sir, in the past this industiy
used to be managed by the British Gov-
ernment These workers were a greatly
exploited lot It is important to note
that most of these people belong to the
depressed classes, the Harijans and
others, and there has been a slight um-
provement 1n their living standards—
but very shight  But now 1t looks as if
they are gomng to bc depressed once
Str, there are a mihion of such
covers

18a1n
people m thr industry, which
hundreds of villages and thousands of
households 1t 15 a cottage 1ndustry.
Thev are vulnerable, because their bar-
gumng capaciy 18 limited Sir. this
problem 1s very simifar to the one wi
discussed recently m this House at ques
tion time in the name of exports, five
lihood of the people is taken away One
wants to know, for the foreign exchange
that this 1s supposed to bring in, why
one lot of people should suffer for the
sake of another lot. Sir. mechanisa-
tion in 1uself 18 not the same thing as

mocernisation  Swiss watches are still
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a cottage industry and they are the best
watches that we have [t 1s foolish to
go m for mechanisation without think-
ing of the labour problems and the hu-
manitarian problems that are involved.
One 1s reminded of what Gandhipn has
often said that machines must serve man
and man must not serve machines Str,
I speak as a Gandhian on this occasion
And to the extent Dr Mathew Kurian.
a Marxist, in this nstance follows
Gandhian principles, 1 give him my full
<upport.

SHRI Z R ANSARI T do not think
any question has been asked.

SHRT SANAT KUMAR RAHA
{West Bengal) Sir, the purpose of the
calling attention 1s to have some clar-
fication and information from the Mini-
ster regarding the coir industry as a
whole Kerala alone produces 90 per
cent of mdustrial product from coir In
ttus regard this calling attention is very
important because 1t s export-oriented
and naturally the Central Government
should have some responsibility to deve-
lop and revitahise the industry in order
to keep the employment potential assured
and to make it more standardised so
that export promotion cannot be affect-
ed. Now 1t is found that a part of the
industry has been mechanised to diver-
sify the product and from the answer
ot the Minister I am not able to follow
what has been the effect of this diverst-
ficaion and mechanisation on employ-
ment, on quality and on the develop-
ment of this industry I want to know
whether the revitalisation process has
actopally started. These are the things
to te clarified The estimated produc-
tion of coir yarn per year 15 1 38 lakh
tonnes and 90 per cent of this 1s from
Kerala alone The production of coir
fibre 1s 1,60,000 tonnes, coir products
25,000 tonnes and coir rope 20,000 ton-
nes The Coir Board 1s there in Kerala;
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| the National Training Centre is there;
the Design Centre 1s there. 1 want to
kuow from the Minster in spite of all
these things what development has been
achieved up till now of this coir indus-
try, what is the eftect of mechanisation
on employment potential and whether
the mimimum wages for labourer given
by the Board 1s being implemented by
the State Government. In fact it is the
Central Government's responsibility to
implement the entire policy, the Central
Government must accept tull responst-
bility for the development of this indus-
tty which exports to the tune of Rs 15
crores  From Rs. 9 crores 1t has risen
to Rs 15 crores within 10 years and 1
think the Minister should take a serrous
note of this so that the industry can be
revitalised on the basis of cooperatives
and so that the employment potential 1s
kept in tact and no man 1s thrown out
ot job due to mechanisation or diversi-
fication.

SHRI Z R ANSARI- Sir, I could
not actually follow the question put by
the hon Member.,

AN HON MEMBER:- And he will
not be able to follow the answer also.

SHRI SANAT KUMAR RAHA The
question 1s whether this mechamsation
has affected the industry and whether 1t
has also affected the employment po-
tential.

SHRI Z R ANSARI: As I have al-
ready satd, there are three sectors in this
corr industry  One 1s the retting sector,
one 1s the spinning sector and the third
is the manufacturing sector In the ret-
ting sector 283 machines were i use
for defibring the coconut husks and it
1s true that a lot of unemployment was
created because of the use of these
machines which are locally fabricated




31 Calling Attention
machines. It was in view of this increase
in unemployment that the Government
of Kerala took steps by way of ban-
ning the use of such machines under
the DIR. In addition the Coir Board
has taken some steps for the promotion
of export of coir goods it has carried
.out intensive propaganda for this pur-
pose and regulated the production of
«corr and coir goods. All these are be-
ing done to develop the industry and to
capture foreign markets for the coir
products of India.

DR. K. MATHEW KURIAN: Sir,
the Minister cannot get away by saying
that the Coir Board has done it. . .

MR. CHAIRMAN: Dr. Kurian, 1
have not called vou. You should have
taken my permission, . .

DR. K. MATHEW KURIAN:
2 Resolution passed on. . .

In

MR. CHAIRMAN: 1 am not per-
mitting it. It shall not be taken down.
{Dr. K. Mathew Kurian Continued 10
speak)

MR. CHAIRMAN: You must act
according to the rules,

DR. K. MATHEW KURIAN : Under
the rules, the Minister should also reply
properly, Sir.

MR. CHAIRMAN : Shri Kunjachen.

SHRI P. K. KUNJACHEN (Kerala) :
Sir, from his replies, it is evident that
the Minister has not understood the
seriousness of the problem. T would
like to bring to the notice of the Minis-
ter the seriousness of this matter.

(Mr. Deputy Chairman in the Chair)

Sir, according to the Report of the
Coir Board, mm 1972-73, the workers
employed were—50,000 in the retting
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97,000 workers 1n spindle spinnihg,
1,32,000 workers in beating of husk and
cleaning of fibres. In the manufacturing
sector, 15,000 were employed. In the
matting sector, 4,700 were employed.
And 2,700 were employed in rehandling
of coir yarn; 1,100 in rubberized coir
goods, 12,000 in roll-making and 11,000
in allied things, were employved. Alto-
gether, 4.45,000 workers are employed
in this industry at present. That means,
15 to 20 lakhs of people are dependent
on this industry., This is a verv serious
problem which affects the whole <ea-
coast of Kerala from Kasargode .to
Parasala. The Minister has not under-
stood the seriousness of this problem.
Now. the Minister has stated that 283
machines are brought into this tield.
Sir, one machine daes the work of 120
persons. That means, if 1,266 machi-
nes are imported, then 1,32,000 workers
who are employed in the beating sector
alone will be thrown out of their em-
ployment.

Similarly, there are three powerlooms,
one in the public sector and two im
the private sector. If you allow power-
fooms, 1n the spinning sector and also
some machines 11 the manufacturing
sector, the workers in the industry will
be verv much affected. That is why. we
are bringing this problem to the notice
of the Government. Sir, in 1971-72,
foreign exchange to the turn of Rs. I35
crores was earned by this industry. 1t
was Rs, 17 crores in 1971-73. (Time bell
rings.) Sir, the Kerala Government has
submitted a scheme taking the value of
the period 1970-71. At that time, the
price of one thousand-husk was oniy
Rs. 60/-. Now the price has gone up to
Rs. 125, That is the present position.
After the introduction of control; the
price has increased The capitalists in the
retting sector hold about 70 per cent of

sector, 1,19,000 workers jn spinning, } the retting. They are selling the retting
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eorrs to the manufacturers at a huge

profit ‘They are dictating the price tor
the coir. In between the workers and
the small manufacturers are very much
affected. So. the Government must

consider this matter. They have sanc-
tioned only Rs. 1 crore to the Kerala
Goverament. Rs nothing.
Government must be in a position to
start some retting in the retting field.
Government must also be in a position
to purchase coir. The co-operative sec-
tor should be strengthened. That is the
only way in which this industry can be
stabilised. 1 wish to know whether the
Government of India is prepared to do
something to stabilise the industry and
also see to it that the employment of

1 crore is

workers is not stopped in this field.
This 18 what T want to know.
SHRI Z. R. ANSARI: Sir, in con-

nection with the employment of workers
in this industry, T may state that after
the use of these 283 machines in the
retting sector only three thousand wor-
kers were employed. While for retting
of the same quantity of material by
hand before these machines were put in
use, 42,000 workers could be employed.
It is true that atter the use of these
indigenously tabricated machines the
unemployment problem has been creat-
ed. [t was because of this fact that the
Government of Kerala has already im-
posed a ban under the D.LR. in 1espect
of these machines in the matting sector.

Sir, as far as the production level and
the manufacturing level i3 concerned, a
decision as long ago as 1961, was taken
to mechanise one-third of the total coir
products. It was under that decision
that three mechanised units were esta-
blished—one under Cofr Board and two
by private entrepreneurs.

Sir. the Member has given
figures regarding the number of workers

hon.
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engaged 1n this manufacturing industry
The hon. Member would see that thes
figures are not so high. This decisio
has been taken in 1961 and from the:
these three mechanised units have bee:
set up in this coir industry sector.

Sir, according to the information tha
we have, there is not mechanisation i
spinning or any other sector.

DR. V. A. SEYID MUHAMMAI
(Kerala) - Sir, it has been estimated tha
if there is an increase of 15 per cent 1
exports and 20 per cent in the iInterna
consumption, the present crisis which i
faced by the Kerala coir industry ca
be solved. Now, examining the polic
of the Central Government as well a
the State Government, one secs a cor
flicting situation. There is miserlines
on the part ot the Central Governmer
to extend financial help to this industr
even though Kerala is earning 15 to 18

crores foreign exchange on coir and coir
products There was a Committec ap-

pointed by the Central Government to
go into this question. That Committee

recommended that there must be in-
crease in production for export by
mechanisation. The Kerala Govern-

ment, on the other hand, found that
becaure of mechanisation there is un-
emplovment.

They passed a notification prohibiting
mechamisation which was challenged in
the Kerala High Court and it has gone
in appeal to the Supreme Court now.
Now where do we stand exactly?—
whether it 15 necessary to introduce
me :hanisation for exports or whether it
is necessary to prohibit mechanisation to
prevent unemployment, My submission
is Sir, that both ends can be achieved if
the Central Government as well as the
Kerala Government follow a sensible
policy. Now there was a proposal—as
I suggested—that by increasing internal
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consumption by 20 and exports by
159, the nroblem can be solved There
was a scheme for 600 co-operative socie-
ties to be established to look after the
cotr industry  Another proposal was to
establish a Central Marketing Society
Rs 15 crores was the target for the
scheme. The Central Government gave
a very niggardly sum of Rs 1 crore only
1 suppose the Central Government
should have the same enthusiasm for
coir as they have for tea and jute

Simpty because the Kerala people have
not 4 coir lobby here you should not

neglect 1t

DR K MATHEW KURIAN There
18 a coir lobby operating here, the corr
lobby of Rawvi Karunakaran 1s very
much here

DR V A SEYID MUHAMMAD
Unless we improve 1n various ways—
not only in quantity but also n quality—
it will not help There will be com-
petition and we should be able to meet
the competition The Ceylon Govern-
ment, for example, 1s for mechanisation
and they have got the market

There are some difficulties 1 the mat-
ter ot export freight charges, export
quotas, external competition and quality
of stuff exported 1 would like to ask
the hon  Mumster the following (ues-
tion

1 Whether the Central
will be prepared to give substantial help
to the Kerala Government out ot the 15
crores of rupees mnstead of this amiggard-
ly sum ot one ctore? 2 Is the Central
Government prepared to establish a
Central Marketing Board to ncrease
mterndl consumption by 20°, or 15% so
that that will help the industry? 3 Whe-
ther the Central Government will have
a co-ordinated policy with the State
Government? First of all, you decide
whether mechanisation should be intro-
duced or prohibited As I have submutt-

Government
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ed, mechanisation can be introduced

provided you have a co-ordinated policy

4  What are the steps you are going to

take 1n order to improve the exports?

I find that some of the countries like
Jamaiwa have prohibited coir import
altogether Some countries import 60%
duty France for examnle, has csia
blished a quota system So what
exactiy will be your policy regarding
these

Will the Central Government negotiate
for lower freight charges? Will the Gen-
tral Government negotiale with coun
tries lihe Jamaica for lifting the ban on
the import of coir? Will the Central
Government negotiate with France about
the quota system? Here I have to maks
one pomnt The French quota system
18 based on ad valoremm The difficolty
1> that figures for last year show an -
crease of 059 1n the value but the
actual decrease for us was 05°% With
the present tendency of international n-
flation 1If you depend upon the value,
that won’t help you very much if the
W e must
negotiate with those countries not on th:

quota 1s based on ad valorem

ad valorem basis but on the basis  of

quantity (Trnc bddl 1ings) 1s the Cen-

, tral Governn ent prepared to  consider
the various guestions’
SHRI Z R ANSARI Sir 1 do

appreciate the concern of the hon Mem-
ber with regaid to the coir indusiry and
the Government of India 1s trymng to
assist the industry of course keeping n
view the financial position and constramats
in the country The Rs 15 crore sche-
me which was submitted by the Govern-
ment of Kerala was for the development
of the coir industry As 1 have already
said 1t does not mean that all those
Rs 15 crores will come from the Cen-
tral Government [I'nhe Central Govern—
(ment 1s assisting the Government of
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Kerala for developing this industry and
{ have already given vou the figures to
show to what extent it 1s assisting. AS
far as the problem of export 1s con-
cerned, that is the concern of the Com-
merce Ministry.

DR. K. MATHEW KURIAN: How
can you say that? How can the Mins-
der say that? The Coir Board is undet
‘the Ministry of Industrial Development.
The Coir Board passes a Resolution that
the export of coir should be nationalised
and how. ..

MR. DEPUTY CHAIRMAN : He 1s
answering another Member and you
cannot be putting words in his mouth.

SHRI Z. R. ANSARI: As a matter
of fact the development of coir industry
comes under the Ministry of Industrial
Development and the Coir Board 1n
order 1o capture international and inter-
nal markets takes certain steps <o that
the industry may grow and production 1s
boosted up. As far as export is con-
cerned, export is primarily the concern
of the Ministry of Commerce. Of
course, the Coir Board does take steps
regarding quality control and other
things so that our coir-products may
compete in the international market,

DR. K. MATHEW KURIAN: [hat
is export promotion.

MR. DEPUTY CHAIRMAN:
the Mmister answer;
answering the question.

SHRI Z. R. ANSARI: Sir, | have
already said in my reply to certain sup-
plementaries that the Commerce Minis-
try had a programme for seiting up
certain mechanised units so that 75", of
the product of the mechamsed units may
be exported to sophisticated countries

Let
you seem to be

[ RAJYA SABHA]

but because of the opposition of the
‘State Government, probably due to the |
increase in unemployment, the pioposat |
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untform pay scale etc.
was dropped till the Ministry of Com-
meree discussed the matter with the

State Government.

RE DETENTION OF SHRI JAGDISH
PRASAD MATHUR

MR. DEPUTY CHAIRMAN: I
have to inform Members that 1 have
recetved the following telegram dated
the 24th March, 1974, from SH.O,
Government Raiuway Police Statiom,
Jaiput :—

“SHRI JAGDISH PRASAD MA-
THUR, M.P. (BJS) RAJYA SABHA
DETAINED ON 24TH MARCH
74 AT 11.45 AM AND RELEAS-
ED AT 1225 PM UNULER SEC-
TION 128 CR. P.C.".

—

REPORT OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

SHRI U. N. MAHIDA (Gujarat):
Sir, 1 beg to lay on the Table, a cop¥
of the following papers :

(i) Forty-seventh Report of the
Committee on Public Undertakings
(1973-74) on Modern Bakeries (India)
Limited.

(1) Minutes of the sittings of the
Committee relating to the above KRe-
port.

REFERENCE T©® UNIVERSITY AND
COLLEGE TEACHERS' DEMANDS
FOR UNIFORM PAY SCALE, SER-
VICE CONDITIONS, ETC.

SHR1 BHUPESH GUPTA (West
Bengal) : Sir, [ have taken pernussion to
raise the matter relating to the univer-
sity and college teachers. 1 wish the
hon. the Education Minister were here
in the House. I wanted to raise the
matter by way of a Calling-Attention
notice but I have not been allowed. Many
of us have tabled a Short Notice Ques-
tion which I hope the Mmister will
answer. Today, a large number of
uraversity and college teachers from all



